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S HEH IR 7 36 AT HIH il 92T 39 it ITLTT (1) F FATAL |, Feald AL Rl AT
RoEzdrg;

qA: A, el TLHIT, TAT ITTIFRT il Ith RATE T T S I A Ih ATTHAH 0l &TeT 39
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BPrardt, /-
EERIGIRECIES

e BT, R
IERIERIEGI

12 217

0.3225415

TIAHE ATH
Arfgem

13 218

0.0845811

AT T HETI,
GUEIRCETR I
/e - g e,
qfferar wieT,

TUH/AT - TANE TIT
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0.0971267

AT TR WETI,
Y/ - ST T,
S/3T - A uieT,
o qi=T,

/3T - TAAT TIET
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0.1343586

TaHHE ATTH
At

16 3/1

0.7462566

TaHHE ATTH
e

T FT ATH: TSI

17 143

0.0089033

gfEaT =TT TR
T/A-oe- gfeAT

I AT, 5[5

BT U/ AT
e

18 144

1.4050992

Tred. AT sifger

19 242

0.0080939

Tred. AT sifger
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Tred. U e

21 29

0.0036423

EEINEC RIS
/AT LA
g
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22 30
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/- TETeT
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23 30
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FATL & UH/AH-
URIEES
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e
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38 175 fosft LDIETa S 0.0465399|[TIFT Fa¥T TH/aT

39 176 GREaEAl GIERIE T R 0.3452044|[Ta" 1z AUH
SIEL

40 179 TEHRT THTeTT 0.0089033|[TaHe ATH
e

41 185 GEEaE) A T 0.1339539|[T e Fruw
EIEL

42 186 TR T Tt 0.1630919|[TaHe AT®
SIEL

43 187 T A T 0.1452853|[T e Fruw
SIEL

44 245 BEil LU IET R 0.0214488|[TTTITeT F9T TEATIH
/AT~
EEGIRER
245/436

45 297 T LOIETa RS 0.1448806|[TaHe MTH
SIEL

46 208 eft LS IE T RS 0.0368272|[TTHT HIIT TH/=A
AT B

e T A7 qriETat

47 75 LECaE) LOIETa RS 0.1914205(THe HTF
SIEL

48 96 LR P IE D Y 0.0044516|[TaHe ATH
SIEL

Tl T ATH: FUSTSY

49 83 qHTA e 0.0368272|[Tr=a. U Arferm

50 84 TR LS IEI RS 0.0267098|[{Tr=d. AT i

51 85 EECTEal T T eRea 0.0679887|[T=a. AT Afem

52 86 Greoral AT Tt 0.0380413|[TT=d. AT &t

53 87 IEEL IPIEDE Y 0.044921 1| T3 d9/e-
GIGEIREIRN

[T T ATH; ATTOSHTT

54 268 T TR 0.5503845(TaHE TF
SIEL

55 269 it LU IET R 0.1295022|[F=3{T SRTHT, S/ -
e AT
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56 270 LOIETa RS 0.0752732|[w=ft waw, v/ -
EERIEGEIES

57 271 LOIETa RS 0.2270336|[HST e, /e -
EEUIGEG]

58 272 LI R 0.0121408|[7<T T I,
U/ - A
SKE

59 275 GIERECIE T R 0.189397|[TaHzE STH
e

60 276 GIERCIE I R 0.1675435([TaHe ATH
SIEL

61 277 GIERCIE T R 0.0287333 ([T He ATH
SIEL

62 282 GIERCIE I R 0.0060704([Ta"He TH
SIEL

63 283 LDIETE RS 0.0186159|[F=ft wa=, /e -
CEUIGRIES

64 284 LDIETE RS 0.0716309|[H=3ft e, THy/a -
CERGEG]

65 285 LU IET K 0.0319709|[HEA{T e, HeE T
Rrepr, e/ - weAty
AT

66 286 GIERCIE T R 0.1659247|[Ta-He ATH
SIEL

67 289 Tt 0.014569|[F= Tt waw, TH/ -
EERIIGEIES

68 290 it 0.053015|[F=3fY e, T/ -
CEUIGEG]

69 291 IO E T R 0.0513962|[F=3T Faw, HedfT
Ry, TRy - ey
AT

70 292 LS IEI RS 0.0125455|[ e w3,
/3T - |7 HEAT

71 203 LS IET RS 0.0404694|TaHe ATH
SIEL

e T ATH: IT<AT

72 127 L E T ke 0.1764468|[Tr=d. AT i
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73 130 IGEl P IE D Y 0.02994 7 4|[TATHT TTETL
/3T~ TATHT ToAAT

74 131 EEil LS IET RS 0.082153|[TTHT TSI
/3T~ TATHT AT

75 132 Ereoral LU IET R 0.0400648|[{Tr=d. ST =Arf2erT

76 133 T T Tiftea 0.3055443|[Tr=a. o arfZem

77 134 GEEDEAl AT IR 0.2942129|[Tr=a. Fru e

78 135 AT SIEROIE T EY 0.2411979|[Tr=a. ST e

79 143 faroft LS IET RS 0.3876973|[FHT Tagiar
/- ST
TR

UEEIKIE IS RIEY

80 121 GREIral LU IET R 0.2460542|[Tr=d. ST =Afer

81 122 BEl LTI K 0.0113314|[srf=sm=T warft
S /A-HIT
HETAT, AT
T Saeg/ar-
THTET HeET

82 123 AT GIERCIE T R 0.0465399|[TTT=d. ATE SATS2T

83 124 Ereocal GG IETac kS 0.0554431|[fTr=. fraw e

84 125 GREaral GIERCIE I R 0.0396601 ([T He ATH
SIEI

85 126 LR T 0.0712262|[Ta#He STw
SIEL

86 57 GAEARI LWIET RS 0.092675|[TawHe ATH
SIEL

UEEIKICHER S

87 80/3 oft LS IE T RS 0.2169162||*T =7 ™
we/Er T gt
e

88 87 TR GIERIE I R 0.0424929|[TaHE ATH
SIEL

89 88 T SIERCIETa RS 0.0254958|[T e druw
SIEL

90 89 AT GIERWIET RS 0.01983|[Ta Tz iU
SIEL

91 93/1 GRoral GIERIE I R 0.1651153 ‘;ﬁ'-gﬁ?m

AT




[WTT II—&ve 3(ii)] ST 3T TSI ; STETETLOT

92 96/113/159 faroft LS lEo RS 0.2832861||*T =17 ==
Tt A 2T
o
93 08 Brearat At wfiEweT 0.3775799|[TaHE ATH
SIEL
Total 11.9975723

[®T. . RO/BBSR/11017/LA/97/201 6/3D1]
g fiET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 18th June, 2026

S.0. 3213(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 1701(E) Dated:01/04/2026 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction of Widening & Strengthening of Existing 2 Lane to 2 Lane with Paved
Shoulder. from Km. 68.600 to Km. 162.700 & Km. 178.400 to Km. 183.732 of NH326 in the district of RAYAGADA
in the state of ODISHA.

And whereas the substance of the said notification has been published in "Sambad" dated 17.04.2026 and
"Samay" dated 17.04.2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH326 in the stretch of land
from Km. from Km. 143 to Km. 162.7 (Ramanaguda) in the district of RAYAGADA in the state of ODISHA

State: ODISHA |IDistrict: RAYAGADA
SI. No. Survey/Plot Type of Land ||Nature of Land Area Name of Land
Number (in Hectares)|| Owner/Interested
Person

Lt | 2 L3 T 4 | 5 | 6 |
|Taluk: Ramanaguda |
|Village: Antarjholi |
|1 ||66/2 ||Government ||Agricu1ture || 0.5200324||GOVt. of Odisha |
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Private

Agriculture

0.6110886

Saura Pandara, Saura
Suku, Saura Buda
Father-Saura Damba

Private

Agriculture

0.0445164

Phula Sabaa w/o-
Pandav Sabar,
Archana Sabar,
Tamala Sabar,
Narmada Sabar,
Manjula Sabar father-
Pandav Sabara,
Krushna Sabar s/o-
Dalimba Sabar
75/437

Village: Gopalpur

4 214

Government

Agriculture

0.009308

Government of
Odisha

5 215

Private

Agriculture

0.0060704

Padmabati Damodar,
W/o - Dayanidhi
Damodar, Dayanidhi
Damodar, S/o -
Narasingh Damodar
215/340/388/1065

6 215

Private

Agriculture

0.0016188

Kalabati Mandangi,
W/o - Nilambar
Mandangi
215/340/703

7 215

Private

Agriculture

0.0040469

Betal Srinivas Rao,
S/o - Betal Krishna
Rao

215/340/538

8 215

Private

Agriculture

0.0024282

Betala Maheswar
Rao, Betala
Rameswar rao, Betala
Srinavas Rao, TY.
Narmada Father-
Betala Krishna Rao
215/340/432

9 215

Private

Agriculture

0.0020235

Basini Bhujang,
Basini Ramarao,
Basini Jegarao,
Basoini Krishna Rao,
Basini Rudrakhsa
Raofather- Basini
Mina Rao
215/340/441

10 215

Private

Agriculture

0.0202347

Sri Sri Sri Jagannath
Mandir, ¢c/0-RAdha
krushna Panigrahi
S/o-Late Damodar
Panigrahi
215/340/388

11 216

Private

Agriculture

0.009308

Trinath tripathi, S/o-
Makar Ketan Tripathi,
Padmanabh Tripathi
S/o-Basudev Tripathi,
Sribachha Tripathi
S/o-Gakulananda




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 11

Tripathi, Patitapaban
Tripathi, S/o-
Chakrapani tripathi,
Gumiratna Tripathi,
Kora Tripathiani

12 217 Government Agriculture 0.3225415||Government of
Odisha

13 218 Private Agriculture 0.0845811||Sri Radhakant
Mahaprabhu, C/o -
Bairagi Panda, D/o -
Narasingh Panda,
Parikhita Panda, S/o -
Balabhadra Panda

14 219 Private Agriculture 0.0971267|[Sri Radhakant
Mabhaprabhu, C/o -
Bairagi Panda, D/o -
Narasingh Panda,
Parikhita Panda, S/o -
Balabhadra Panda

15 223 Government Agriculture 0.1343586||Government of
Odisha

16 31 Government Agriculture 0.7462566||Government of
Odisha

Village: Badabangi

17 143 Private Agriculture 0.0089033||Pedina Tirumala Rao
s/o-Late- Pedina
Sundar Narayan ,
Rugudu Harisha S/o-
Ruguda
Bishnumurthy

|18 ||144 ||Government ||Agriculture || 1.4050992||Govt. of Odisha |
|19 ”242 ||Government ||N0n Agriculture” 0.0080939||Govt. of Odisha |
|20 ”243 ”Government ||N0n Agriculture” 0.0028329||Govt. of Odisha |

21 29 Private Agriculture 0.0036423||Prakash Chandra
Sahu S/o-Muralidhara
Sahu

29/460

22 30 Private Agriculture 0.2148928||Prakash Chandra
Sahu S/o-Muralidhara
Sahu

30/461

23 30 Private Agriculture 0.0607042||Kanari Guru S/o-
Gangadhar

24 31 Private Agriculture 0.0323756||Govt. of Odisha
31/526

25 31 Private Agriculture 0.2229866||Prafula Kumari
Begarai W/o-Sibaram
Begarai

26 33 Private Agriculture 0.0012141|[Mandiga Krushna
S/o-Mandiga Saura
,Mandiga Suktaru

27 34 Private Agriculture 0.0902469|(Mandiga Krushna
S/o-Mandiga Saura
,Mandiga Suktaru
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|28 ”35 “Private ”Agriculture ” 0.0890328||GOVt. of Odisha |

|29 ”36 “Government ”Agriculture ” 0.0206394||Govt. of Odisha |

30 40 Private Agriculture 0.0744638|[Mandiga Krushna
S/o-Mandiga Saura
,Mandiga Suktaru

31 49 Private Agriculture 0.0056657|[Mandiga Krushna
S/o-Mandiga Saura
,Mandiga Suktaru

32 ||73 ||Government ||Residential || 0.0797248||GOVt. of Odisha

33 74 Private Agriculture 0.2055848|(Banka Dalapati,
Somanath Dalapati,
Surya Narayan
Dalapati, Drakira
Dalapati, father-
Digambar Dalapati

34 75 Private Agriculture 0.0801295|([Damburu Patika,
Purna Chandra Patika,
Sudebi Kumbrika,
Father-Syam Patika

35 76 Private Agriculture 0.0934844|[Rabi KotapaliS/o-
Subaraju Kotapali

|36 ||81 ||Government ||Agricu1ture || 0.0760826||G0vt. of Odisha |

Village: Chakunda |

37 174 Government Agriculture 0.0526103||Government of
Odisha

38 175 Private Agriculture 0.0465399|([Mutuka Kandara S/o
Mutuka Balaji

39 176 Government Non Agriculture 0.3452044|(Government of
Odisha

40 179 Government Agriculture 0.0089033|(Government of
Odisha

41 185 Government Non Agriculture 0.1339539|(Government of
Odisha

42 186 Government Non Agriculture 0.1630919|(Government of
Odisha

43 187 Government Non Agriculture 0.1452853||Government of
Odisha

44 245 Private Agriculture 0.0214488||Gopal Krushan
Pattnaik s/o-Agadhu
Pattnaik
245/436

45 297 Government Agriculture 0.1448806||Government of
Odisha

46 298 Private Agriculture 0.0368272|(Mutuka Mangulu S/o
Mutuka Kuresu

Village: Parikhati

47 75 Government Agriculture 0.1914205|(Government of
Odisha

48 96 Government Agriculture 0.0044516||Government of
Odisha

|Village: Kandajamu |

|49 ||83 ||Government ||Agricu1ture || 0.0368272||GOVt. of Odisha |
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|50 ”84 “Government ”Non Agriculmre“ 0.0267098||GOVt. of Odisha |

|51 ”85 “Government ”Non Agriculture“ 0.0679887||Govt. of Odisha |

|52 ||86 ||Government ||Non Agriculmre” 0.0380413||GOVt. of Odisha |

53 87 Private Agriculture 0.0449211|[Nisika Raidu S/o-
Nisika Papaya

|Village: Tandikana |

54 268 Government Agriculture 0.5503845|(Government of
Odisha

55 269 Private Agriculture 0.1295022|[Mandangi Jangama,
D/o - Mandangi Dina

56 270 Private Agriculture 0.0752732|[Mandangi Madan, S/o
- Mandangi Nagre

57 271 Private Agriculture 0.2270336|[Mandangi Peta, S/o -
Mandangi Naran

58 272 Private Agriculture 0.0121408|(Gouri Sankar Ulaka,
S/o - Ramchandra
Ulaka

59 275 Government Non Agriculture 0.189397||Government of
Odisha

60 276 Government Non Agriculture 0.1675435|(Government of
Odisha

61 277 Government Non Agriculture 0.0287333|(Government of
Odisha

62 282 Government Non Agriculture 0.0060704|(Government of
Odisha

63 283 Private Agriculture 0.0186159|(Mandangi Madan, S/o
- Mandangi Nagre

64 284 Private Agriculture 0.0716309|([Mandangi Peta, S/o -
Mandangi Naran

65 285 Private Agriculture 0.0319709|[Mandangi Kantru,
Mandangi Sika, S/o -
Mandangi Kusuna

66 286 Government Non Agriculture 0.1659247|(Government of
Odisha

67 289 Private Agriculture 0.014569|[Mandangi Madan, S/o
- Mandangi Nagre

68 290 Private Agriculture 0.053015|[Mandangi Peta, S/o -
Mandangi Naran

69 291 Private Agriculture 0.0513962|[Mandangi Kantru,
Mandangi Sika, S/o -
Mandangi Kusuna

70 292 Private Agriculture 0.0125455|[Nilambar Mandangi,
S/o - Ghana
Mandangi

71 293 Government Agriculture 0.0404694||Government of
Odisha

|Village: Parala |

|72 ||127 ||Government ||Agricu1ture || 0.1764468||GOVt. of Odisha |

73 130 Private Agriculture 0.0299474|(Palaka Pagadalu S/o-
Palaka Nalena
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74 131 Private Agriculture 0.082153||Palaka Pagadalu S/o-
Palaka Nalena

|75 ||132 ||Government ||Agriculture || 0.0400648||Govt. of Odisha |

|76 ||133 ||Government ||Non Agriculmre” 0.3055443||GOVt. of Odisha |

|77 ”134 “Government ”Non Agriculture“ 0.2942129||Govt. of Odisha |

|78 ||135 ||Government ||N0n Agriculture” 0.241 1979||Govt. of Odisha |

79 143 Private Agriculture 0.3876973|[Jami Ratnasubudhi
s/o- Jami Narasingulu

|Village: Palupai |

|80 ||121 ||Government ||Agriculture || 0.2460542||Govt. of Odisha |

81 122 Private Agriculture 0.0113314||{Adiamma Mandagi
W/o-Mangulu
Mandagi, Tulusama
mandagi W/o-Tamana
Mandagi

|82 ||123 ||Government ||Non Agriculture” 0.0465399||G0vt. of Odisha |

|83 ||124 ||Government ||Non Agriculture” 0.0554431||G0vt. of Odisha |

84 125 Government Non Agriculture 0.0396601|(Government of
Odisha

85 126 Government Agriculture 0.0712262|(Government of
Odisha

86 57 Government Agriculture 0.092675||Government of
Odisha

Village: Gumuda

87 80/3 Private Agriculture 0.2169162|[Sri Achyut Sriram S/o
Sri Haria Sriram

88 87 Government Non Agriculture 0.0424929|(Government of
Odisha

89 88 Government Non Agriculture 0.0254958|(Government of
Odisha

90 89 Government Non Agriculture 0.01983(|Government of
Odisha

91 93/1 Government Non Agriculture 0.1651153||Government of
Odisha

92 96/113/159 Private Agriculture 0.2832861||Sri Achyut Sriram S/o
Sri Haria Sriram

93 98 Government Non Agriculture 0.3775799||Government of
Odisha

Total”

11.9975723|| |

[F. No. RO/BBSR/11017/LA/97/2016/3D1]

SHAIKH AMINKHAN, Director
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